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THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAN DHARIA) : (a) Yes, Sir. 

(b) The date for opening of tenders adver 
tised in October, 1974 was 15th November, 1974 
and not 10th October, 1974. 

(c) and (d) The information is being col- 
Itettd. 

f Flaed control and drainage schemes of 
State Governments 

1036.    DR- Z. A. AHMAD: 
SHRI S. KUMARAN: 

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state : 

(a) whether it is a fact that various State 
Governments have submitted their flood control 

and  drainage  schemes   for  approval  of the 
Planning Commission; and 

(b)   if so, the details thereof, State-Wise 7 
THE DEPUTY MINISTER IN THE 

MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH) : (a) and (b) According to the 
procedure laid down, all flood control and 
drainage schemes costing more than Rs. 50 
lakhs each have to be technically examined at 
the Centre and approved by the Planning 
Commission for implementation as a part of 
the State Plans. 

A statement giving the list of schemes re-
ceived at the Centre from the State Govern-
ments and Union Territories for obtaining the 
approval of the Planning Commission is 
enclosed. 
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mousing schemes for plantation labour 

1121.    SHRl L. MAHAPATRO : 
SHRI NIREN GHOSH : SHRI 
S. KUMARAN : SHRI 
SANAT KUMAR RAHA: 

Will the Minister of WORKS AND 
HOUSING be pleased to state : 

(a) whether it is a fact that the backiog of 
subsidised housing schemes for plantation 
labour of the southern and eastern States has 
crossed 1.9 lakh units; 

(b) if so, the reasons therefor; 

fc) whether some State Governments have 
suggested to raise the income for eligibility; if 
so, the details thereof; 

(d) whether Government have accepted 
that suggestion and if not, that reasons therefor; 
and 

(e) how many plantation owners have 
fulfilled their obligations in this respect and how 
many have not fulfilled? 
iTraislVrivd from the 6th December,   1974. 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAN DHARIA) : (a) and (b) 
According to the recent estimate about 1,75,000 
eligible plantation workers are still to be pro-
vided with lent free residential accommodation 
by the plantation owners. The slow progress of 
implementation of the Subsidised Housing 
Scheme for Plantation Workers was due to 
inadequate financial resources of planters, 
especially the smaller ones, for investment in 
the provision of rent free houses to their 
workers. 

(c) and (d) It has been suggested that the 
income for eligibility of plantation workers for 
allotment of rent free houses built under the 
Scheme should be raised from Rs. 300 to Rs. 
500 per month. A provision to this effect is 
included in the Plantations Labour 
(Amendment). Bill, 1974 which is being 
examined by the Joint Committee of Parlia-
ment. 

(e) Information pertaining to individual 
plantation owners is not available. 


